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Haryana Government Gazette, 1st May, 1998 
(PYSK 11, 1920 SAKA) 

--------------------------------------------------------------------------------------------------------- 
 

HARYANA GOVERNMENT 
 

FORESTS  DEPARTMENT 
 

Notification 
 

The 1st May, 1998 
  
 No. S.O. 47/C.A. 16/ 1927/ S.29/ 98 – In exercise of the powers conferred by 
section-29 of Indian Forest Act, 1927, and all other powers enabling him in this 
behalf, the Governor of Haryana hereby declares the strips of Government Forest 
land or waste lands whether under tree growth or not on either side of the mettalled 
surface of the roads, under the control of Public Works Department (Buildings and 
Roads branch), as well as on either side of the flowing watercourses of all canals, 
branches, distributaries, majors, minors, drains and channels, etc., under the control 
of Irrigation Department, the land along the Railway track and station yards under 
control of Northern Railways, escapes, abandoned canals, bund and other lands and 
transferred to the Forests Department for management, mentioned below, to be 
protected forests, and the provisions of Chapter IV of the said Act, to be applicable to 
them and hereby makes the following amendment in Haryana Government, Forest 
and Agriculture Department, notification No. S.O. 44/ C.A. 16/ 27/ S.29/ 729, dated 
the 6th March, 1994, namely:- 
 

AMENDMENT 
 
 In the Haryana Government, Forests and Agriculture Department Notification 
No. S.O. 44/ C.A. 16/ 27/ S.29/ 72, dated the 6th March, 1972, in the Schedule, 
against district Rohtak.  
 
 (a) Under heading ‘’ Names of Roads’’, after Serial No. 298 and the Entry 
thereagainst, the following Serial Nos. and Entries thereagainst shall be added at the 
end, namely:- 
 

District Serial No. Names of Roads 

Rohtak 299 Sample Bye-Pass Road 

 300 Rohad Bye-Pass Road 

 301 Kharawar Bye-Pass Road 

 302 Mundhela to Ismailpur Road 

 303 Matanhail to Neemli App. Road 

 304 Matanhail to Imlota App. Road 

 305 Samargopalpur Kalan to Samargopal Khurdi Road 

 306 Lakhan Majra Kharainti Girawar Road 

 307 Kharkara to Bharan Road 
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 (b) Under heading ‘’ Names of Canals’’, after Serial No. 198 and the Entry 
thereagainst, the following Serial Nos. and Entries thereagainst shall be added at the 
end, namely:- 
 
 

District Serial No. Names of Canals 

Rohtak 199 ‘’Gurgaon Water Supply Canal’’ 

 
                 
                  
               H.C. DISODIA, 

                                                                      Secretary to Government Haryana, 
             Forest Department. 

 

 

 

 

 
 


